
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,27th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/5146/2019 ANCHAD JWHALAO BRAHMA
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. B D KONWAR SR. ADV.
MRS J M KONWAR
MR. R KALITA
MR. R SALOI
MS. S NEWAR

SC, FOREST

2 WP(C)/4706/2020 SADHAN DAS
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR P DEKA
MR. B BORAH

GA, ASSAM
MRS. D DAS BARMAN (R-5)
MR H K SARMA (R-6 & R-7)

3 WP(C)/7140/2022 TINKU SOM
            Versus
THE DIRECTOR GENERAL OF POLICE AND
3 ORS.

MR. S CHAMARIA
MR A N SARMAH
MR M M ZAMAN

GA, ASSAM

4 Tr.P.(C)./59/2023 NARJIDA KHATUN SULTANA
            Versus
ANOWAR UDDIN AHMED

MR. SURAJIT DAS
A W AMAN
MS SURAYA RAHMAN
MR SARFRAZ NAWAZ
MR S A BARBHUYAN

5 Cont.Cas(C)/301/2024 MD ABDUL HASHIM BARBHUIYA
            Versus
NARAYAN KONWAR , IAS

MR. B PURKAYASTHA MR. B GOGOI (r-6)
MR B DEURI
MR P NAYAK (r-6)
MR A CHALIHA (r-6)

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 27/03/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 12-02-2025 To 04-04-2025
2) MD. H BHUYAN 11-03-2025 To 30-04-2025
3) MR I RAFIQUE 14-03-2025 To 04-04-2025
4) MS. M M KOTOKY 17-03-2025 To 28-03-2025
5) MR. A K DAS 18-03-2025 To 01-05-2025
6) MR D BARUAH 20-03-2025 To 29-03-2025
7) MR. FIRUZ KHAN 20-03-2025 To 30-03-2025
8) MR. N ISLAM 24-03-2025 To 04-04-2025
9) MR. A THAKUR 21-03-2025 To 31-03-2025
10) MS. J R THAKUR 21-03-2025 To 31-03-2025
11) MR I AHMED 27-03-2025 To 05-04-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010171622019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010157752020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228302022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010150262023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096102024


12) MR. G KHANDELIA 23-03-2025 To 31-03-2025
13) MR. A LAL 24-03-2025 To 28-03-2025
14) MR D C K HAZARIKA 26-03-2025 To 29-03-2025
15) MR. S K SINHA 24-03-2025 To 27-03-2025
16) MR. N ALAM 26-03-2025 To 04-04-2025
17) MR J DAS 25-03-2025 To 31-03-2025
18) MR H Dey 26-03-2025 To 11-04-2025
19) MR. S SHARMA 27-03-2025 To 27-03-2025
20) MR. A K PURKAYASTHA 27-03-2025 To 27-03-2025
21) MR H DEY 26-03-2025 To 11-04-2025
22) MR B PRASAD 27-03-2025 To 28-03-2025
23) MR D K MISHRA 26-03-2025 To 28-03-2025
24) MS. M D BORAH 27-03-2025 To 01-04-2025
25) MR M K KALITA 28-03-2025 To 28-03-2025
26) MR M AHMED 27-03-2025 To 04-04-2025
27) MR. R J DAS 27-04-2025 To 28-04-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,27th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/7134/2019 SANKAR DEB AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. S K TALUKDAR
MR. J M A CHOUDHURY
MR. A B T HAQUE

SC, CO OP

2 RSA/75/2022 NIBASH CHANDRA SHEEL @ CHINU
SHEEL
            Versus
ON THE DEATH SUKHMAY KUMAR SHEEL
HIS LEGAL HEIRS BINA SHEEL AND ORS.

MR. L R MAZUMDER
MR. A ISLAM
MR. A Z AHMED

MR. S P CHOUDHURY
(R21)
MR K BISWAKARMA (R21)
MS B DEVI (R21)

3 Tr.P.(C)./105/2023 UMA GHATOWAR
            Versus
JOHN GHATOWAR

MR. D CHAKRABARTY

4 WP(C)/3781/2024 PUTUL DEVI
            Versus
BHARAT SANCHAR NIGAM LIMITED AND
7 ORS

MR R SENSUA
MS. J RONGPIPI
G KAUSHIK
A M AHMED

MR B PATHAK(R-1 TO 4)
MR B HAZARIKA(R-1 TO 4)
MR V KUMAR(R-1 TO 4)
MS M TIWAR(R-1 TO 4)
MR. M SHARMAH(R-1 TO 4)
SC, BSNL

5 WP(C)/6437/2024 SIBESH BARMAN AND 9 ORS
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. J I BORBHUIYA
MR. L MOHAN
MR. S K SAIKIA
MR A HOSSAIN
MR D.S. BHATTACHARYA

GA, ASSAM
SC, BTC

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 27/03/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 12-02-2025 To 04-04-2025
2) MD. H BHUYAN 11-03-2025 To 30-04-2025
3) MR I RAFIQUE 14-03-2025 To 04-04-2025
4) MS. M M KOTOKY 17-03-2025 To 28-03-2025
5) MR. A K DAS 18-03-2025 To 01-05-2025
6) MR D BARUAH 20-03-2025 To 29-03-2025
7) MR. FIRUZ KHAN 20-03-2025 To 30-03-2025
8) MR. N ISLAM 24-03-2025 To 04-04-2025
9) MR. A THAKUR 21-03-2025 To 31-03-2025
10) MS. J R THAKUR 21-03-2025 To 31-03-2025
11) MR I AHMED 27-03-2025 To 05-04-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010229492019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010075482022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010260832023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010147272024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010257342024


12) MR. G KHANDELIA 23-03-2025 To 31-03-2025
13) MR. A LAL 24-03-2025 To 28-03-2025
14) MR D C K HAZARIKA 26-03-2025 To 29-03-2025
15) MR. S K SINHA 24-03-2025 To 27-03-2025
16) MR. N ALAM 26-03-2025 To 04-04-2025
17) MR J DAS 25-03-2025 To 31-03-2025
18) MR H Dey 26-03-2025 To 11-04-2025
19) MR. S SHARMA 27-03-2025 To 27-03-2025
20) MR. A K PURKAYASTHA 27-03-2025 To 27-03-2025
21) MR H DEY 26-03-2025 To 11-04-2025
22) MR B PRASAD 27-03-2025 To 28-03-2025
23) MR D K MISHRA 26-03-2025 To 28-03-2025
24) MS. M D BORAH 27-03-2025 To 01-04-2025
25) MR M K KALITA 28-03-2025 To 28-03-2025
26) MR M AHMED 27-03-2025 To 04-04-2025
27) MR. R J DAS 27-04-2025 To 28-04-2025
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